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1. None present for the appellant though the matter is listed in the 

category of "Oldest Pending Cases In This High Court, For Priority 

Hearing".

2. The appeal arises out of order dated 25.08.2014 passed in Habeas 

Corpus Writ Petition No. 30703 of 2014, which was dismissed with cost 

of Rs.10,000/-.

3. It appears that due to passage of time, the appellant has lost interest in 

the appeal. The same is, therefore, dismissed for non-prosecution.  
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